Motion Re: Appointment Of One Member To The Joint Committee On
Constitution (One Hundred And Twenty?Ninth Amendment) Bill, 2024 And
Union Territories Laws (Amendment) Bill, 2024

SHRI P. P. CHAUDHARY (PALI): Sir, I beg to move:

?That this House do recommend to Rajya Sabha that Rajya Sabha do appoint one
Member of Rajya Sabha to the Joint Committee on the Constitution (One Hundred
and Twenty?ninth Amendment) Bill, 2024 and the Union Territories Laws
(Amendment) Bill, 2024 in the vacancy caused by the resignation of Shri V. Vijayasai
Reddy from Rajya Sabha and communicate to this House the name of the Member
so appointed by Rajya Sabha to the Joint Committee.?
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